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O R D E R 

 
Per Padmavathy S, AM: 
 
 The assessee has filed the present appeal against the order dated 04.10.2023 

passed by the Commissioner of Income-Tax (Appeals) / National Faceless Appeal 

Centre, Delhi [hereinafter referred to as the “CIT(A)”] relevant to the A.Y. 2020-

21. 

 
2. The assessee vide letter dated 08.05.2024 submitted that the appeal is a 

duplicate inadvertently generated and that the coordinate bench has already 

adjudicated the appeal filed against the above order of CIT(A) in ITA 
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No.3698/Mum/2023 vide order dated 22.03.2024. The learned DR did not object to 

submissions made by the assessee.  

 
3. We heard the parties and perused the material on record. We notice that the 

coordinate bench vide order dated 22.03.2024, has already adjudicated the appeal 

filed against the same order of the CIT(A) dated 04.10.2023 for AY 2020-21 and 

therefore there is merit in the submissions of the assessee. Since the coordinate 

bench has already adjudicated the appeal the current appeal has become 

infructuous not warranting any adjudication. Accordingly the appeal is dismissed 

as infructuous.  

 
3. In the result, the appeal of the Assessee is dismissed. 

 
Order pronounced in the open court on 09-05-2024. 

 
       Sd/-                                                                       Sd/- 

           (PAVAN KUMAR GADALE)                          (PADMAVATHY S) 
                     Judicial Member                                          Accountant Member    

*SK, Sr. PS  
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BY ORDER, 

 
 
 

 (Dy./Asstt. Registrar) 
ITAT, Mumbai 

 
 
 
 


